
SUB: Notionol Judicior Acodemy, Bhopor - Nominotion of two Judiciorofficers to porticipote in the Acodemic progromme No.p_1155 on"Workshop for Additionol District Judges" to be held from og.o3.zo19to 10.03-2019 ot Notionor Judicior Academy, Bhopor _ ReriefArcangenents - ORDERS _ ISSUED.

REF: L' Letter No.NJA/D ir/ Ac.prog/zorg-zoLg/3234, doted 30.07.2018
f rom the Director, Notionol JuJiciol Academy, Bhopol.

2. Letter Roc.No.176 /p,eg(Tnq)/zorg, dotea 06.o3.zo1g from theRegistror (r'T.-cum-cPc), FAC. Registror (rnguiries), High court of AndhroProdesh.

The High Court possed the following Orders:

The following relief orrongements ore ordered in respect of two Judiciolofficers' mentioned in column number 2, who ore nominqted to porticipot e in theAcodemic Progromme No'P-l155 on "workshop for Additionol District Judges,, to beheld from 08'03'2019 to 10'03 .zotg ot Notionql Judiciol Acodemy, Bhopol, in the HighCourt's letter Znd crted.

The officers mentioned in column number 3, will be inchor ge of the post/s
mentioned in corresponding column number 2, during the period of obsence of theobove sqid officers who are nominqted to porticipote in the workshop from08.03.2019 to 10.03 .zor9 ot Notionol Judiciol Ac:ademy, Bhopol.

on return from the Workshop, 'fheofficers mentioned in column number z,wjll
rejoin duty in their respective posts.

sL.
NO.

NAA^E OF THE NOAAINATED
OFFICER WITH DESIoNATTON

(2)

f Additional District ond Sessions
Judge,Guntur.

Sri B. V. L. N.Chokrovorthy,
Metropoliton Sessions Judge-cum-
II Additionol District ond Sessions
J udge, Vijayowodo, Krishnq District.

INCHARGE ARRANGEAAENTS
A,IADE DURINo THE ABSENCE OF
OFFICER NOMINATED FOR THE

WORKSHOP

(1)
(3)

6untur.

XIV Additionol District ond Sessions
Judge-cum-Additionol Fomily Court,
Vijoyowodo-cum-Vfff Addifionol l

Metropoliton Sessions Judoe I

Vijoyowada, Krishno District. ' ' 
t)
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2.
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rn cose the officers mentioned in column number 3 ore eitheron reqve oF i.or
any other reoson ore qbsenf from duty, the re,spective prl. District ond SessilnsJudges/unit Heods hove to moke ofternotiv 

" 
i,nriorg" arrangene.nts in respect of *,.,:.

officers mentioned in column n ia", z 
r?e arrangement:

NOTE: The officers who ore nominoted . f or the abovesqid Workshop ore herebypermitted to relieve and join dufy by ouoiinn octuor Journey tine f orthe soiqpurpose.

4,ffi
F Ac .REGISTRAR (Vr6rf-or.r.A

1. The officers.
2. The fnchorge officers.
3' The Registrar' Tnformotion Technology-curn-centror project coordino tor, High courtof Andhro Prodesh (with o request to instruct the concerned to upiood the

proceedings in the High court's websrte r^a.r'i*ror information).

: ]ffffil:l. t'o'''lr o'oa"r y ror rhe stor-es or rerone;;" ;;l Andhrc prcdesh,
5. Theprt. District and Sessions Judge, Guntur.6. The prl. District ond Session, irag", Krishno ot Mochilipotnom.

: Iff 3J;l?llot""o'u 
ry oir'ia"-rs: Guntur ond rrisrrno or Mochiripotnorn.

s rHE s'c#il' "::;:;;;*-?$1['Hti:,T;"',;,,,". 
sec,ion
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+5pore.


